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This is a very old case relating back to May, :

1990. Although it

has been running on the cause list
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since 25.7.1994, none appeared when this case was
called out, even though we waited till 2.40 pele
_'Shri Madan for shr/i P. H. Ramchandani is present on |

behalf of the r.eSpondents.

2. . Cwing to the absence of the applicants either
in person Qr‘through counsel, this application is

dismissed for default and non-prosecuticn,
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